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3 .  r ha  DDst WcS: to be  kept r e s e r v e d  t i l l  the■|
-.tcc.inn:-nt o f  che n a c jo r i t y  o f  c h a  a o p lic r n t  as no 

oppoint-nenc u r s  t j>dhe s i s t e r .  I t  w es  a c c s e  in

w hich the  c ..se  or ±ie p p 'l i c a n t  sh o u ld  h a v e  been consicerec

■i
A c c u .d i r g l y ,  :,he r ? s p b n d 2 n c 3 , -ire d i .a c t e d  to c o n s id e r

I

the c a - , 0  o f  ch- a p p lic c n t  m aki ng  in to  c o n s id e r a t io n  

the r e q u i s i t e  c ,u a l i f i t a t io n  cjnr l e t  i t  b e  d o n e , as fdr as
■II

p o s s i b l e ,  w i t h i n  3 moijiths.

-/ rIo  orc-er co c o s c s .

A^ucknow: ^ated; 25,. 1.93. Vice Chairman.


